[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF NOVEMBER-2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT NAME VS
ION RESPONDENT FRAMINLISTING OFAFFIDAVI AFFIDAVI WRITTEN ORAL  OTHER

NAME G THEWITNESSES T OFT OFARGUMEN ARGUME STAGES/H
ISSUES EVIDENCEWITNESS TS NTS EARING
ES DATE

L [MS. NEELOFER ABIDAICENTRAL
[PERVEEN DISTRICT JUDGE
((COMMERCIAL COURT)-01
2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [955/2025 [29.08.2025 [SHISHPAL VS03.11.20 [15.11.2025 [15.11.2025 [25.11.2025 [20.12.2025 [22.12.202
[IDISTRICT JUDGE IMCD 25 6.12.2025 6.12.2025 [09.12.2025| b
I((COMMERCIAL COURT)-02
1306 ICS (COMM) |1338/2024 [04.12.2024 [SACHIN 04.11.20 [20.11.2025 20.11.2025 [28.11.2025[26.12.2025 [14.01.202
ISHARMA VS5 6.12.2025 6.12.2025 [12.12.2025 6
ISAGHIR
JAHMAD
1306 ICS (COMM) [814/2025 18.07.2025 [ASHOK KUMARf18.11.20 [29.11.2025 20.11.2025 [01.12.2025(26.12.2025 06.01.202]
IRANA VS MCD |25 9.12.2025 9.12.2025 [16.12.2025 6
1306 ICS (COMM) [1387/2024 [17.12.2024 [NAHAR [19.11.20 [06.12.2025 6.12.2025 [18.12.2025[24.01.2026 [30.01.202
[TRADING 25 9.01.2026 9.01.2026 [16.01.2026) 6
ICOMPANY V¢
IMODA
ICOCKTAIL
I3 [MS. DEVENDER KUMAR|CENTRAL 1303, [Suit forlCS/COMM/6/06.06.2024 [M/S PRISM|13.11.20 [12.12.2025 12.12.2025 [18.12.2025(NIL NIL
ISHARMA, DISTRICT JUDGE,| [Extension [Recovery l99/2024 DOHNSON LTDi25
ICOMMERCIAL COURT-03 [Block, Tis| VS ZENITH|
[Hazari IFLOORING
(Courts,
Delhi
03, [Suit forlCS/COMM/2/07.02.2024 |ALSTONE 12.11.20 [21.11.2025 21.11.2025 06.12.2025[NIL INIL
[Extension [Recovery 9/2024 INTERNATION |25 &
[Block, Tis| JAL VS GAYATR]| [16.12.2025
Hazari JUMESH
[Courts,
Delhi
1303, [Suit forlCS/COMM/6(02.06.2025 M/S A TO Z11.11.202[20.11.2025 20.11.2025 [05.12.2025[18.12.2025 [18.12.202
[Extension [Recovery k5/2025 ICHEMICAL VSl5 5
[Block, Tis| ILIFEGUARD
[Hazari [PHARMA
[Courts,
IDelhi
1303, [Suit forlCS/COMM/9[14.08.2025 [M/S HANKO[04.11.20 [15.11.2025 [15.11.2025 [24.11.202512.12.2025 [12.12.202
[Extension [Recovery [23/2025 ISALES VS M/Sge5 5
Block, Tis| IQUALITY
[Hazari ISERVICES
[Courts,
IDelhi




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI
4 MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [CS 20.11.2024 'ANSH 11.11.202|PE- 08.12.2025 ANDBEFORE [BEFORE [BEFORE [05.01.202]
[DISTRICT JUDGE), [EXTENSIO COMM)1271 [ELECTROMEC [5 09.12.2025 AND DE-|PE- IDE- 05.01.2026 6
ICOMMERCIAL COURT-04 IN  BLOCK] 2024 [HANICALS V/§ 17.12.2025 AND|08.12.2025 [17.12.2025
THC IGEEP 18.12.2025
[DELHI [INDUSTRIES
1304 IRECOVERY [CS 08.08.2025 [ARUN KUMARI14.11.20 [PE- 12.12.2025,/BEFORE [BEFORE [BEFORE  |20.01.202
[EXTENSIO COMM)905 IGOYAL V/Ses5 [15.12.2025 AND|PE- [DE- 20.01.2026 6
IN  BLOCK]| 2025 [THE NEW| 19.12.2025 AND DE-{12.12.2025 [07.01.2026)|
[THC [INDIA 7.01.2026 AND|
IDELHI JASSURANCE [08.01.2026
ICOMPANY LTD
Boa [RECOVERY [CS 54.04.2025 [LUCKY BRASS|I4.11.20 |PE- 02.12.2025 ANDBEFORE |BEFORE |[BEFORE _ [06.01.202]
[EXTENSIO COMM)433 IPVT LTD V/Ses5 IDE- 17.12.2025 IPE- IDE- 06.01.2026 6
IN  BLOCK] 2025 ISH. HEMANT 02.12.2025 [17.12.2025
THC
[DELHI
04 [RECOVERY [CS 11.12.2025 |ANMOL 14.11.20 |PE- 11.12.2025 ANDBEFORE [BEFORE BEFORE _ [08.01.202)
[EXTENSIO COMM)250 [BHATIA V/Se5 IDE- 22. 025 IPE- IDE- 08.01.2026 6
[N BLOCK]| 2024 JARSH [11.12.2025 [22.12.2025
[THC 'ARDROBE
IDELHI ICOLLECTION
JAND ORS.
04 [RECOVERY [CS 10.12.2025 [ZARAR AHMAD|19.11.20 [PE- 10.12.2025 ANDBEFORE [BEFORE [BEFORE [14.01.202
[EXTENSIO COMM)103 /S 25 11.12.2025 DE-PE- IDE- 14.01.2025 |5
[N BLOCK] /2025 IMUNICIPAL 24.12.2025 AND[10.12.2025 [24.12.2025
THC ICORPORATION 26.12.2025
[DELHI JIOF DELHI
1304 [RECOVERY [CS 130.07.2025 |[VIKAS BANSALj21.11.20 [PE- 19.12.2025 DE-BEFORE [BEFORE [BEFORE [27.01.202
[EXTENSIO COMM)863 /S MCD ANDp5 12.01.2025 ANDPE [DE- 27.01.2025 |5
[N BLOCK] 2025 JANR [13.01.2025 [19.12.2025 [13.01.2025
[THC
[DELHI
1304 [RECOVERY [CS 12.08.2025 [PREM 26.11.20 [PE- 23.12.2025 ANDBEFORE [BEFORE [BEFORE [28.01.202
[EXTENSIO COMM)916/ [BHARDWAJ 25 24.12.2025 DE-PE- [DE- 28.01.2025 [5
IN BLOCK| 025 IPROP OF M/S 25.01.2025 [23.12.2025 [25.01.2025
THC [PREM BROS
IDELHI /S
IMUNICIPAL
ICORPORATION
JOF DELHI
1304 [RECOVERY [CS 24.09.2025 [SH. RADHEY}28.11.20 [PE-17.12.2025 ANDBEFORE [BEFORE [BEFORE [21.01.202
[EXTENSIO COMM)104 ISHYAM V/Ses5 18.12.2025 DE-PE- IDE- 21.01.2025 [5
IN  BLOCK]| 7/2025 IMUNICIPAL [15.01.2025 18.12.2025 [15.01.2025
THC ICORPORATION
[DELHI IOF DELHI
5 [SH. MANOJ KUMARICENTRAL
[DISTRICT JUDGE|
(COMMERCIAL COURT)-05
6 [SH. RAM LAL MEENA, DJICENTRAL
ICOMM-06 TIS HAZRI COURT
ICENTRAL DELHI
7 [SH. MUKESH KUMARI|CENTRAL 1302 ICS(COMM)  [551/2025 17.05.2025 [SAROJ BALA V§[28.11.20 [08.12.2025 08.12.2025 |08.12.2025[22.12.2025 [24.12.202[15.12.2025
IGUPTA, DISTRICT JUDGE, IMCD 25 5 IDE
ICOMMERCIAL COURT-07




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
L ROOM REGIS
8 [SH. SANJEEV KUMARICENTRAL [308 [RECOVERY [710/2024 01-07-2024 [Ranjan  Kumar] 06.12.2025 16.12.2025
IMALHOTRA, DISTRICT]| [EXTENSIO [Behera VS.Hp ID.E IFINAL
WUDGE, COMMERCIAL IN  BLOCK]| [Electric And| IARGUMEN|
ICOURT [THC [Power Limited TS
[DELHI
1308 IRECOVERY [678/2025  [09-06-2025 |Sunil Mehra VS| [15.11.2025 06.12.2025
[EXTENSIO Yogesh IP.E [FINAL
[N BLOCK| Gambhir & Anr. 28.11.2025 IARGUMEN|
THC IDE TS
[DELHI
1308 [RECOVERY [81/2025 18-01-2025 [CANARA BANK| Iplaintiff final
[EXTENSIO S. SMT] levidence on| larguments
[N  BLOCK]| ADHU AND| 1.11.2025, n
THC JANR idefendant 21.11.2025
IDELHI levidence on| IAND
[13.11.2025 9.01.2026
land
1308 [RECOVERY [557/2025 [17-05-2025 Ehivangi iplaintiff fina
[EXTENSIO |Aggarwal VS| levidence on) larguments
IN  BLOCK]| [Municipal 3.11.2025, n
[THC ICorporation  of| defendant 24.11.2025
IDELHI IDelhi levidence on| WUDGMEN
l11.11.2025 T
[12.12.2025
o [SH. DEEPAK GARG,CENTRAL 309 [RECOVERY [CS 57-08-2019 [COSCO INDIA|
IDISTRICT JUDGE), [EXTENSIO COMM)/161 LTD. Vs B K
ICOMMERCIAL COURT-09 IN  BLOCK]| 2/2019 [TRADERS
THC
[DELHI
1309 IDAMAGES [CS 0-05-2022 [M/S R. K|
[EXTENSIO COMM)/137, [ENTERPRISES
IN  BLOCK] /2022 s RAJESH|
THC AIN
IDELHI
o [SH. AJAY PANDEY,CENTRAL [307 [Civil ICS/Comm./6[15/01/25 [Hasmukh Puranil---- - - — -~ — -
IDISTRICT JUDGE, /2025 Prop.  Of M/s
ICOMMERCIAL COURT Sujrati - Kirane
ICo. Vs. Jati
Malik Prop. Off
IM/s Jorss Foods
1 [SH. S.S RATHI, DISTRICTICENTRAL [310 ICS (COMM) [CS (COMM)/514j09-05-2025 [Anil Kumarjo1.11.20 F |As pe!
WUDGE, COMMERCIAL IGupta Vs25 rder,
ICOURT [Municipal atter wag
ICorporation  of| put up for
IDelhi rgument:
n
[Preliminar
1310 ICS (COMM) [CS (COMM)/910j08-08-2025 [MUKUL 01.11.20 | o |As per
ITTAL Proples rder,
f M/s Viraj and| [matter wag
ISons Vi put up fo;
IMUNICIPAL rgument:
ICORPORATION n
F DELHI and| [Preliminar
. :
10 ICS (COMM) [CS (COMM)/95629-08-2025 [ARTHANT 01.11.20 [PE-14.11.2025 - -
[ELECTRICALS |25
s NEUE
ILIGHT
[PRIVATE
ILIMITED
1310 ICS (COMM) [CS (COMM)/139118-12-2024 [PUMA SE Vso04.11.20 [ ILC lAs per]
IGaurav Chauhan|2s lappointed [order, list
ffor
levidence  [witnesses
frecording  |pe filed
ithin 15|
ays ag
idad
1310 ICS (COMM) [CS (COMM)/901j07-08-2025 [KANSAL 04.11.20 [PE-27.11.2025 - |As per
IMETAL PVT25 rder, list
ILTD V| lof
[TREHAN witnesses,
INDUSTRIES if any, be
ffiled in dug
course
1310 ICS (COMM) [CS(COMM)/124114-11-2024 [STATE  BANK06.11.20 [PE-13.11.2025 - F
IOF INDIA Vs25
INARESH
[KUMAR
1310 ICS (COMM) [CS 06-11-2025 [AARYA 06.11.20 [PE-20.11.2025 o |As per]
COMM)/87 ILIGHTING PVT f25 rder, list
/2025 ILTD. A%
ICHISHTI witnesses,
ILIGHT AND| if any, be
[ELECTRICALS ffiled in dug

JAND ORS.

ourse



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

DISTRICT COURT CASE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGL

NAME VS

1310 ICS (COMM) [CS (COMM)/630j30-05-2025 [SAROJ  BALAl10.11.20 [ F [For
[Prop. of M/s5 IArguments
[BALAJI fon
[ENTERPRISES [Preliminar
s MUNICIPAL issue.
ICORPORATION
IOF DELH]
1 1 i+
1310 °S (COMM)  [CS (COMM)/730j02-07-2025 [PREM KUMAR}10.11.20 | ILC |As per
s M/S JAINp5 ppointed forder, list]
ISPARE ~ AUT( ffor f
[PVT LTD levidence ~ [witnesses
recording  |be filed|
within 15|
days.
10 ICS (COMM) [CS (COMM)/351}28-03-2025 [Sharad Kapoor10.11.20 |PE-26.11.2025 - |As per
[Proprietor ofl25 lorder, list
/s ACH|
[Electronics Vs witnesses,
[Pramod Telecor if any, be
[Private Limited ffiled in dug
course
1310 ICS (COMM) [CS (COMM)/936l19-08-2025 [M/s JATPURf11.11.202f [LC |As pe:
IREADY MIXl5 lappointed [order, list
ICOMPANY V: ffor f
UNICIPAL levidence itnesses
ICORPORATION frecording e filed
F DELHI ithin 15|
days ag
1310 ICS (COMM) [CS REENA 11.11.202} s lAs per
COMM)/95 JAGGARWAL vsl5 rder,
/2025 IRAJ RAN] arties
ICHADHA ave
rrived  af]
n
lamicable
10 °S (COMM)  [CS (COMM)/945(22-08-2025 [HAVELLS 12.11.20 | ILC |As per|
[INDIA LIMITED25 lappointed jorder, list
AND ANR V. ffor f
IMJ levidence  [witnesses
[ENTERPRISES recording  |be filed|
JAND OTHERS within 15|
days aq
1310 ICS (COMM) [CS (COMM)/781i09-07-2025 [SANJEEV 13.11.20 [ ILC |As per]
IKUMAR GARGpR5 lappointed jorder, list
s NARBADA| ffor f
IMPEX PVT] levidence  [witnesses
ILTD frecording e filed
within 15|
ays a
idad
1310 ICS (COMM) [CS (COMM)/545116-05-2025 [DINESH 18.11.20 - [For
[KUMAR Vsj25 Arguments
IVIJAY CHUG n
[Preliminar
issue.
1310 ICS (COMM) [CS (COMM)/942i21-08-2025 [M/s AMARf19.11.20 | ILC |As per
ICHEMICAL 25 ppointed forder, list]
ORKS Vi ffor f
IRELIANCE levidence ~ [witnesses
IRETAIL recording  |be filed|
[ILIMITED ithin 15
days ag
10 ICS (COMM) [CS (COMM)/10219-09-2025 |[DAYANAND 24.11.20 [PE-03.12.2025 - |As per
JANGLO-VEDIC |25 rder, list]
ICOLLEGE f
[TRUST AND| witnesses
IMANAGEMENT e filed|
ISOCIETY AND| within 15|
JANR. Vs D A V| ays a
[QOLINNT adad
1310 ICS (COMM) [CS(COMM)/101)15-09-2025 [MADANL LALj25.11.20 [PE-01.12.2025 o |As per]
s CHANDERf25 rder, list
[BEHERA f
IPRAKASH witnesses,
if any, be
ffiled in dug
ourse
1310 ICS (COMM) [CS (COMM)/424j22-04-2025 [ARTHANT 27.11.20 [PE-06.12.2025 - |As per
JELECTRICALS |25 rder, list|
Vs lof
[JELECTROWER witnesses
[TECHNOLOGIE be filed
IS PVT LTD ithin 15|
days ag
1310 ICS (COMM) [CS (COMM)/766i07-07-2025 [Viva Books28.11.20 [PE-12.12.2025 - |As per|
[Private Ltd. Vs2s5 rder, list]
[Krishna Kids| lof
JAcademy witnesses,
if any, b
ffiled in dug
course
2 |[SH. RAVINDER BEDL|CENTRAL o1 ICS(COMM) [|992/2025  [10-09-2025 [UMA SHANKERPE18.12.
[DISTRICT JUDGE, IGOEL HUF Vs|2025 at|
ICOMMERCIAL COURT ISHUBHAM 02:00
IMITTAL Ipm and
07.01.20
26 atf
02:00
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DISTRICT

COURT
ROOM

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

NAME VS

13 [SH. M.K NAGPAL, DISTRICT|ICENTRAL lo2 ivil suit ICS(COMM)- [31.07.2025 [MOGLI  LABY
WUDGE, COMMERCIAL [876/2025 [NDIA P.LTD|
ICOURT S LIBRA
[INTERNATION
AL
ko2 ivil suit ICS(COMM)- [17.05.2025 [UNION BANK|
I554/2025 F INDIA V§
[KARAN SINGH
o2 civil suit ICS(COMM)- [22.12.2022 [B.K.
2731/2022 INDUSTRIES
/S SANDHYA|
[TRADING
o2 civil suit ICS(COMM)- [03.07.2025 [RAKESH  KR|
[739/2025 5OYAL VS MCD
lho2 vil suit ICS(COMM)- [30.04.2025 [ALP AEROFLEX]
1u66/2025 S MUKESH|
JARORA
4 [SH. ASHUTOSH KUMAR,|WEST 201 ICS(comm)  [CS 10-07-2025 [MAHALAXMI |o1-11- [Nil INil INil INil INil INil
IDISTRICT JUDGH [Extn Block COMM)/575| ISALES 2025
((COMMERCIAL COURT) 2025 ICORPORATION
Vs TONI|
[BHATIA ALIAS
ISARDAR JI
IPROPRIETOR
AC AN
ICS(comm)  [CS 04-11-2024 [M/S  Aushadhijii-11-  [Nil INil INil INil INil INil
COMM)/94 [Herbal Vs M/Sio25
/2024 [LUCKY
INUTRITION
[CS(comm) (Counter 01-07-2025 [DILIP SOLANKIji1-11-  [Nil INil INil [Nil INil INil
[Claim/26/20 [PROPRIETOR [2025
b5 IM/S DILIP|
ISOLANKI AND|
JASSOCIATES V|
IMOHIT GUPTA|
[PROPRIETOR
L A
ICS(comm) ICS 25-08-2025 [M /S KIT24-11- [Nil INil INil INil INil INil
COMM)/719 ARKETING [2025
2025 PVT LTD Ve
IM/S FAST]|
[TRACK
[FURNITURE
JAND
InrTrpIaDG
[CS(comm) ICS 28-08-2025 [Mr. Jagjyoti Jainj25-11-  [Nil INil INil [Nil INil INil
COMM)/73 ISole  Proprietor2025
/2025 f Supercircle V:
IGladwin
[Techgen Pvt/
ILtd. Through its|
IDirector(s)
[CS(comm) ICS 05-12-2024 [MOHINDER l29-11-  [Nil INil INil [Nil INil INil
COMM)/58 I[YADAV AND2025
k5/2024 ISONS (HUF)-{
s AMIT]
[KUMAR GOEL
JAND ANR

15

MS. PREETI AGARWAL
IGUPTA, DISTRICT JUDGE
((COMMERCIAL COURT)-02

IWEST

16

ISH. RAGHUBIR SINGH,
IDISTRICT JUDGH
((COMMERCIAL COURT)-03

WEST

7

ISH. SANJEEV AGGARWAL,
IDISTRICT JUDGHE
((COMMERCIAL COURT)

WEST




SR

h8

COURT

ISH. AJAY GUPTA, DISTRIC
WUDGE (COMMERCIAL
ICOURT)

DISTRICT

COURT
ROOM

CASE E

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGIL

NAME VS

19 (SH. NARESH KUMAR|WEST
IMALHOTRA, DISTRICT]

WUDGE (COMMERCIAL
ICOURT)

20[SH. PULASTYAINEW DELHI f1 ICS(COMM)  [650/2022 25.07.2022 [ESSJAY 22.11.20 WITHIN ONEWITHIN [NOT IDATE NOTDATE [FINAL
IPARAMCHALA, DISTRICT] JERICSSON PVT |25 WEEK IONE [FILED IGIVEN INOT IARGUMEN|
WUDGE (COMMERCIAL [LTD. N WEEK IGIVEN [T/ ]
ICOURT)-01 [FRONTLINE 17.02.2026

INCR BUSINESS|
ISOLUTIONS
[PVT LTD.

| ICS(COMM) Qo/2025 18.01.2025 [DEUTSCHE 24.11.20 WITHIN ONEWITHIN [NOT IDATE NOTDATE [FINAL
IBANK AG VSJ|25 EEK IONE [FILED IGIVEN INOT IARGUMEN|
IM/S BOTHANZI| WEEK IGIVEN [T/

EDICAL PVT| 4.02.2026)

ILTD.

| ICS(COMM) [351/2025 09.05.2025 |IGM MODULAR27.11.20 WITHIN ONEWITHIN [NOT IDATE NOTDATE [FINAL
[PVT. LTD. VSJ|es5 EEK NE [FILED IGIVEN INOT JARGUMEN|
IMUDIT KUMAR] EEK IGIVEN [T/
ICHATURVEDI [19.02.2026
JAND ANR.

21 [SH. BHUPESH KUMAR,NEW DELHI [25 ICS (COMM.) 709 /2024 [03.09.2024 [LUMINOUS 04.11.20 WITHIN ONEWITHIN |[NOT IDATE NOTDATE IMISC.
IDISTRICT JUDGH [POWER 24 WEEK IONE [FILED IGIVEN INOT IAPPREAN
I((COMMERCIAL COURT) [TECHNOLOGIE EEK IGIVEN [CE

IS PVT LTD )2.02.2026)
S
GLITTER
IGROUP  AND|
AND

ICS (COMM.) |710 /2024 [03.09.2024 [MS OVERSEASi3.11.20 WITHIN ONEWITHIN [NOT IDATE NOTDATE IMISC.
ILOGISTICS PVTl25 EEK IONE [FILED IGIVEN INOT IAPPREAN
ILTD Vs WEEK IGIVEN [CE
IM/S  SCORPIQ| 07.01.2026
[FREIGHT PVT|
ILTD

ICS (COMM.) |317/2022 |01.04.2022 [PROGRESSIVE [17.11.202WITHIN ONEWITHIN [NOT IDATE NOTDATE MISC.
ILCD VISION|5 EEK NE [FILED IGIVEN INOT IAPPREAN
[PRIVATE WEEK IGIVEN [CE
ILIMITED 8.01.2026
Vs SH. AJAY|
[TANWAR AND|
JANR.

ICS (COMM.) |765 /2024 [19.09.2024 [SANJAY  JHAl9.11.20 WITHIN ONEWITHIN _[NOT IDATE NOTDATE MISC.
[PROP OF SAll24 WEEK IONE [FILED IGIVEN INOT IAPPREAN
ICARGO Vs EEK IGIVEN [CE
IC S 16.02.2025
IConstructions
ICompany Py
ILtd

ICS (COMM.) 1644 /2024 [12.09.2024 |Vineet l20.11.20 WITHIN ONEWITHIN [NOT IDATE NOTDATE IMISC.
INath Vs Union |25 WEEK IONE [FILED IGIVEN INOT IAPPREAN
f India WEEK IGIVEN |CE

[16.01.2026
22MS. DEEPALI = SHARMA,/NEW DELHI
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03

23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Suit ICS (COMM)j19.10.2024 [SERVOTECH [04.11.20 [10.12.2025 [With in 15Nil INIL INIL [15.01.2026
WUDGE(COMMERCIAL ICourt 85/24 JELECTRICALS |25 [Days
ICOURT) [Block-I PVT LTD Vs

INISSHINBO
ICOMPREHENSI]|
E PRECISION|
IMACHINING
— 1IDCAON
12, New(Civil Suit ICS (COMM)o2.01.2023 [M/S [17.11.202/02.12.2025 ith in 15Nil INIL INIL 8.01.2026
ICourt /23 IDPARSHANA 53 Days
[Block-I JAGRO Vs
ISHEERIE
[FOODS

24MS. ANURADHA SHUKLAISOUTH 6, NewlCommercial [CS (COMM)p5.02.2023 [M/s Clix Capitalo1.11.20 [06.12.2025 6.12.2025 [17.01.2026/02.02.2026 |- F
IBHARDWAJ, DISTRICT] ICourt [112/23 IServices Pvt Ltdj25
WUDGE(COMMERCIAL Block-I s Sirajdulla)

ICOURT) IDiagnostics




DISTRICT COURT CASE TYPE

ROOM

CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
REGISTRAT NAME VS

16, NewCommercial [CS (COMM)17.03.2025 [M/s GSBA Pvij10.11.20 [25.11.2025 05.01.2026|03.02.202 [28.02.2026 [19.12.2025
(Court 130/25 ILtd. Vs Arvindles 6
IBlock-1 umar
inghania
6, NewlCommercial [CS (COMM)05.05.2025 [Napin Impex22.11.20 |06.12.2025 [17.01.2026 |07.02.202 |07.03.2026 -
[Court 1238/25 [Limited V25
Block-I ISunroof
[Buildwell
[Private ~ Private|
ILtd
6, NewCommercial [CS 03.08.2024 [Arjun 24.11.20 [08.12.2025 19.01.2026 [16.02.2026{16.03.2025 o
ICourt COMM)367 ISangwanThroug |25
Block-I 24 lh GPS Holdery
IMs Deepikal
ISangwan Vs
IM/s Jain Online|
[Test Centre|
[Through it
IDirector
IRajender Singh
25 [SH. SANDEEP YADAV ISOUTH 7, NewCommercial [CS 19-04-2024 [State Bank ofl03-11- [Within two weeks [One weeki46013 - F S
ICourt Comm)/197 [ndia vs. Premf2025 [before
[Block-I 2024 IChand & Anr INDOH
17, NewCommercial [CS 08-07-2024 [Ecklectic 06-11- ithin two weeks ~ [One weekr 46014 F -
ICourt COMM)/32 [nternational  [2025 [before
[Block-I lo/2024 IPvt. Ltd. Vg INDOH
[Kapil Trehan|
Prop of|
Watchdog
ISecurity)
7, NewCommercial [CS l10-01-2020 [M/S DURGAfi7-11- ithin 15 days ne weekl46038 - F F
ICourt COMM)/9/2| IOIL MILLS vs2025 [before
Block-I 20 IM/S LAKHI]| INDOH
IRAM AND|
ISONS AND ORS
26[SH. AJAY KUMAR JAIN,[SOUTH 29, NewCommercial [CS (COMM.)06.06.2025 [M/S OMANSH][11.11.202/05.12.2025 F F - F 20.01.2026
IDISTRICT JUDGE| ICourt [285/2025 [ENTERPRISES [5
((COMMERCIAL COURT, Block-IT ILTD. Vs
(DIGITAL)-04 IKAYEM FOOD|
[NDUSTRIES
[PVT. LTD.
29, New/Commercial [CS (COMM.)04.01.2025 [ORCHIDEX [15.11.20 [08.12.2025 - F 5 F 28.01.2026
ICourt l04/2025 ILINE PVT. LTD. |25
[Block-1T VS HARRISON|
[INDUSTRIES
29, NewCommercial [CS 25.03.2023 [EMU LINESj15.11.20 [09.12.2025 - F - F [15.01.2026
ICourt COMM.)185 [PVT. LTD. VS |25
[Block-1T 2023 INEWFANGLED
[LOGISTICS
[PVT. LTD. &
JORS.
129, NewCommercial [CS (COMM.)18.08.2025 [STATE  BANK[20.11.20 [- - F 3 F 23.01.2026
ICourt 385/2025 IOF INDIA VS |25
Block-1T [HIMANSHU
129, NewCommercial |CS (COMM.)01.04.2025 [RAHMAT ALI [24.11.20 [ S F - F 28.01.2026
ICourt 160/2025 S KRISHANp25
Block-IT ISINGH & ORS.
29, NewCommercial [CS (COMM.)18.04.2022 M/S MATE24.11.20 | - F - F 130.01.2026
ICourt [238/2022 [[NDIA PVTf25
[Block-1T ILTD. Vs
ISADAR
[PESTICIDES &
JANR
29, NewCommercial [CS (COMM.)29.08.2024 [CANARA BANK [25.11.20 [ - F - F 6.02.2026)
ICourt k17/2024 VS KAILASH |25
Block-11 ISINGH




DISTRICT COURT E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L REGI NAME
277 [SH. LOKESH KUMARSSOUTH o, NewCS/COMMER [CS/COMM/3[13-01-2023 [PANASONIC  f15-01- [ l09-10- - - 04-12-2025)
ISHARMA, DISTRICT]| ICourt ICIAL 13/2023 ILIFE 2024 2024
WUDGE(COMMERCIAL [Block-1T ISOULUTIONS
ICOURT) [NDIA P. LTD|
S AMIT|
[ENTERPRISES
o, New[CS/COMMER [CS/COM/60 [26-08-2023 [I[V 130-05- | - F 3 F 5-12-2025
[Court ICIAL /2023 ICOMMUNICATI[2024
Block-1T N VS JAKSON|
[LTD.
ko,  NewCS/COMMER [CS/COM/38 |08-06-2023 [M/S NLMKpo-o7- [ l14-05-2025} - F 8-12-2025
(Court ICIAL l2/2023 [INDIA SERVICE2024
Block-IT ICENTER VS
[POSCO
[POGGENAMP
JELECTRICAL
ISTEEL
ko, NewCS/COMMER [CS/COM/54 [27-09-2023 [AKMY 25-09- [ 26-11-2024 | - F 07-01-2026)
ICourt ICIAL /2023 IBUILDCON P[2024
[Block-IT LTD. VS SM({
[ENTERPRISES
[P. LTD.
ko, NewCS/COMMER [CS/COM/47 |08-10-2024 [MRS. BALAfi1-02- | 26-11-2024 | - F IDISPOSED
(Court ICIAL 13/2024 IDEVI VSi2025
Block-11 IMUNICIPAL
ICORPORATION
IOF DELHI
ko,  New|CS/COMMER [CS/COMM/9[24-02-2025 [[ENERGIZERS [18-09- | F F - F 9-12-2025
ICourt ICIAL lo/2025 [I'T SERVICES VS2025
Block-IT [PVR INOX LTD.
28SH. LAL SINGH, DISTRICT|SOUTH-EAST[18 BLOCK 1ICS(COMM) [28/2020 09-01-2020 [M/S KKMj17-11-  [25-11-2025 25-11-2025 [16-12-2025[16-12-2025 [09-12-
WUDGE JOVERSEAS PVTj2025 2025
ILTD Vs M/S|
ISKY CABLE|
[INDUSTRIES
ICS(COMM) 21/2025 130-07-2025 |ISTATE  BANK]20-11- [01-12-2025 01-12-2025 |06-12- 06-12-2025 -
IOF INDIA Vs_2025 2025
IDPARSHAN
ISINGH
29 [SH. LALIT KUMAR ISOUTH-EAST |14 ICommercial |CS/COMM/4 IM/S FINE?1.11.20 [Within 15 days 22.12.2025 | - (- -
ILD. DJ COMM-02, DJ-COMM-| Bo/2025 RGANIC 25
2, SAKET COURTS, NEW,| INDUSTRICT
IDELHI. ILTD. VS. M/§
INEXUS
[EXHIBITIONS
130SH. VRINDA KUMARI ISOUTH-EAST nil
131 [MS. ANU GROVER BALIGA |SOUTH-EAST nil
132 [MS. NEELAM SINGH ISOUTH-EAST il
133MS. NEERA BHARIHOKE,SOUTH-EAST nil
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
134 [MS. NIRJA BHATIA[SOUTH-EAST nil
[DJ(DIGITAL)-07, SOUTH]|
[EAST DISTRICT,




DISTRICT

COURT
OM

CASE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGIL

NAME VS

135 [SH. RAJ KUMAR TRIPATHI,(SOUTH-EAST
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

I36[SH. DEVENDER KUMAR,EAST [209 IRECOVERY [247/2025 04-09-2025 [BANK OFj26-11- [NIL INIL INIL [NIL INIL IP.E.-06-01-|
IDISTRICT JUDGE [BARODA 2025 2026, 07
((COMMERCIAL COURT) S.NISHA 1-

PAISWAL 2026,08-
1-2026,
IDE-13-01-
2026, 14
01-
2026,15-
209 [RECOVERY [102/2025 l01-04-2025 [ONE 9704-11-  [NIL INIL INIL INIL INIL D.E. 24-11-
ICOMMUNICATIf2025 2025,25-11-]
IONS LTD. VS| 2025,28-
IPRYMUS [11-2025
[BRANDCOM
[[NDIA
[PVT.LTD.
209 IRECOVERY [199/2025 16-07-2025 [ECOSURE l20-11- |NIL INIL INIL [NIL INIL IP.E.-11-12-
[PULPMOLDING|2025 2025, 18
[TECHNOLOGIE 12-
IS LTD.V S| 2025,08-
'ALUE 1-2026,
ISQUARE [DE-05-01-
ICAPITAL 2026, 22
[PVT.LTD. 1-2026,
209 [RECOVERY 14/2025 02-04-2025 [BHUWAN 15-11-  [NIL INIL INIL INIL INIL IP.E.-09-12-
ICHANDRA 2025 2025, 10
IPANDEY VS| 12-2025,11-|
ISHIVA 12-2025,
JASPHALTIC IDE-16-12-
[PRODUCTS 2025, 17
l12-
2025,18-

|| 12-2025

B7[MS. RUBY ALKA GUPTAEAST
IDISTRICT JUDGE|
I((COMMERCIAL COURT)

138 |SH. GORAKH NATH|NORTH-EAST]

IPANDEY, DISTRICT JUDGE|
I((COMMERCIAL)-01

139 [SH. SUDESH KUMAR,SHAHDARA [301, NewlCS(COMMER [Framing [Listing of Witness  |Affidavit ofjAffidavit offWritten ral ther
IDISTRICT JUDGE, [Court ICIAL) the [Evidence itness  [Arguments |Argument{Stages/Hea
ICOMMERCIAL COURT-01 [Building lissues [ring Date

01, New/CS(COMMER [CS(COMM)g9 [12-02-2025 [KUSUM LATANIL INot Filed INot Filed [Not Filed [NO INO 20/11/2025
(Court ICIAL) 7/2025 s RAHULJ
[Building IGUPTA
1301, New|CS(COMMER [CS(COMM)3 [02/07/2025 [M/s SureshNIL INot Filed INot Filed [Not Filed [NO INO 26/11/2025
ICourt ICIAL) 95/2025 |Apparels Vi
[Building IMANOJ

[KUMAR GUPTA

4o [MS. KIRAN BANSAL,SHAHDARA [ROOM NOICOMMERCIA [CS(COMM)2 [17-04-2025 [UMA DEVI Vso7.11.20 [NOT FILED INOT INOT [NO- INO IPE/06-12-
IDISTRICT JUDGE, 208 IL 33/2025 ISHRI o5 IFILED  [FILED Lo25
I((COMMERCIAL COURT) IDHARAMPAL

JARORA

IPROPRIETOR

IM/S  KESAR|

[POLYMERS
IROOM NO|ICOMMERCIAICS(COMM) [13-12-2024 [Shree  Bankeyf10.11.20 [NOT FILED INOT INOT INO- INO IPE/15-12-
208 32/2024 Behari  Fabrics25 [FILED [FILED 2025

Pvt Ltd V.

ISOURABH

IAGGARWAL
[ROOM NOICOMMERCIA[CS(COMM) [03-09-2024 [Dharm Singh Vs11.11.202[NOT FILED INOT INOT [NO- INO IPE/16-12-
208 K62/2024 IRainbow 5 IFILED [FILED 2025

[[nternational




DISTRICT

COURT
ROOM

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

NAME VS

IDREESI

[ROOM NOICOMMERCIA [CS(COMM)11j22-02-2025 [AR AGENCIESj14.11.20 [NOT FILED INOT INOT [NO- INO PE/08-12-
208 IL /2025 [Through itsles IFILED [FILED 2025
[Proprietor Raj
IGupta Vs Mayal
ISaree Mahal
[ROOM NOICOMMERCIA [CS(COMM)4 [08-07-2025 [POONAM 14.11.20 [NOT FILED INOT INOT [NO- INO IPE/09-12-
208 IL [20/2025 [KAPOOR Vsf25 IFILED [FILED 2025
ISONU
[ROOM NO|ICOMMERCIA [CS(COMM)2 [03-05-2025 [Union Bank offi5.11.20 [NOT FILED INOT INOT [NO- INO IPE/11-12-
208 IL B4/2025 [India Vsi25 [FILED [FILED 2025
INEELAM
[ROOM NO|ICOMMERCIACS(COMM)3 13-01-2025 [M/S v J[17.11.202]NOT FILED INOT INOT INO- INO [PE/078.01.
[208 IL /2025 ICRANES 5 IFILED [FILED 2025
[PRIVATE
ILIMITED Vs SH]
ICHANDRA
ISEKARAN
IMUTHU SELV]|
lbpappIETAR
[ROOM NOICOMMERCIA[CS(COMM)4 [13-08-2024 [Spark Peripherali24.11.20 [NOT FILED INOT INOT INO- INO IPE/03-01-
208 IL 132/2024 s TANISHKA[5 IFILED [FILED 2026
[HEALTHCARE
[ROOM NO|COMMERCIACS(COMM)4 [31-07-2025 [Bank of Barodaj24.11.20 [NOT FILED INOT INOT [NO- INO IPE/22-12-
208 IL 67/2025 s Mawashil2s [FILED [FILED 2025
[Ram
IROOM NOICOMMERCIA [CS(COMM)7 |25-01-2024 [Mansoor Razi Vs27.11.20 [NOT FILED INOT INOT [NO- INO IPE/ 08-01-|
208 l2/2024 Jai Ram 25 [FILED [FILED 2026
l41[SH. SANJAY SHARMA-IIJSHAHDARA B03, NewlCS(COMMER [CS(COMM) IBANK OFo3.11.20 [Not Filed INO INot Filed [NO INO
IDISTRICT JUDGE,| [Court ICIAL) I501/202514. IBARODA VS5
ICOMMERCIAL COURT Building 108.2025 ISUNITA
1303, NewCS(COMMER [CS(COMM) [10.07.2025 [STATE BANKo06.11.20 [Not Filed INO INot Filed [NO INO
[Court ICIAL) k31/2025 IOF INDIA VSpes5
Building JALKA PRAVIN
1303, NewCS(COMMER [CS(COMM) [17.04.2025 [MADHAV 10.11.20 |[Not Filed INO Not Filed [NO INO
ICourt ICIAL) [235/2025 ICOTEX PVT2s5
Building ILTD VS BAMAN|
IMARKETING
IGROUP
1303, New/CS(COMMER [CS(COMM) [19.05.2025 [PUNJAB 11.11.202|Not Filed INO Not Filed [NO INO
ICourt ICIAL) 329/2025 INATIONAL 5
[Building [BANK VS AMIT|
[KUMAR JAIN
1303, NewCS(COMMER [CS(COMM) [19.12.2024 [PRIME INDIAli3.11.20 [Not Filed INO INot Filed [NO INO
(Court ICIAL) 644/2024 IAUTO LINKSf25
[Building [PVT LTD V¢
[BCON
[INFRATECH &
JORS
1303, New|CS(COMMER [CS(COMM) [04.09.2025 [HARENDER  [14.11.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) I541/2025 ISINGH TOMARJ]25
[Building S THBAS
1303, New/CS(COMMER [CS(COMM) [02.09.2025 |[RISHABH JAIN[i4.11.20 [Not Filed INO Not Filed [NO INO
ICourt ICIAL) I530/2025 S MOHDj25
Building ISALMAN




DISTRICT

COURT
ROOM

E

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

NAME VS

1/8 TCIl
[EXPRESS
LIMITED

1303, NewCS(COMMER [CS(COMM) [17.12.2024 [M/S SHRUTI}7.11.202|Not Filed INO INot Filed [NO INO
ICourt ICIAL) 639/2024 IGOVIND 5
[Building JAGENCIES PVT|
ILTD VS ALFA|
IDISTRIBUTOR
1303, NewCS(COMMER [CS(COMM) [11.09.2025 [KAPIL KUMAR}7.11.202|Not Filed INO INot Filed [NO INO
[Court ICIAL) I556/2025 IGUPTA VS M/Sl5
Building IGURU
ICONTRACTOR
303, NewCS(COMMER [CS(COMM) [08.10.2025 [RAHIMUDDIN [17.11.202]Not Filed INO INot Filed [NO INO
ICourt ICIAL) I586/2025 S KAMNA
Building [KUMARI
1303, New|CS(COMMER [CS(COMM) [07.08.2025 [ABDUL MAJID[20.11.20 [Not Filed INO INot Filed [NO INO
(Court ICIAL) K91/2025 S GAURAVj25
[Building [KUMAR
IDHINGRA
1303, New|CS(COMMER [CS(COMM) [05.07.2025 [[HE 21.11.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) k12/2025 IMAHARISHI |25
Building IPARSHU RAM|
ICOOP \E|
IMOHIT KUMAR]
[PANCHAL &
RS
1303, NewCS(COMMER [CS(COMM) [06.06.2025 [PRIME GOLDJ27.11.20 [Not Filed INO INot Filed [NO INO
ICourt ICIAL) 81/2025 ICABLES ~ SPVTj25
Building ILTD VS
IMANISH
IGUPTA
1303, New/CS(COMMER [CS(COMM) [20.05.2025 [MAHESH 28.11.20 [Not Filed INO Not Filed [NO INO
ICourt ICIAL) 331/2025 IKUMAR VS M/Sp25
Building ISCOOTSY
ILOGISTICS PVT|
ILTD
1303, New|CS(COMMER [CS(COMM) [14.05.2025 [BANK OF28.11.20 Not Filed INO INot Filed [NO INO
ICourt ICIAL) 312/2025 [[NDIA VS5
Building ISHUBHAM
PJAIN
l42[SH. PAWAN KUMAR MATTO[SHAHDARA [C.No 304 |COMMERCIA| CS(COMM)/ M/S 18-11-2025 [FILED [FILED ON 29-11NOT INOT INOT FILED|P.E. 10|
IDJ (COMM-04) IL k48/2025 [BEHARI ION 29-2025 IFILED [FILED 2-2026
ILAL [11-2025
IDARSHAN
ILAL PVT]
ILTD. \E
VIJAY
cACAD
ICOMMERCIA [CS(COMM)/ NAMAN I24/11/2025 INOT [NOT FILED INOT INOT [NOT FILED|P.E. 09|
IL l563/2025  PJAIN \E [FILED [FILED [FILED 2-2026
[FARMAN
ICOMMERCIA CS(COMM)/ M/S [27-11-2025 INOT [NOT FILED INOT INOT [NOT FILED|P.E. 13|
IL 181/2025 IBANSAL IFILED IFILED [FILED l02-2026
[ENTERPRIS
[ES VS M/S
[VINAY
IPHARMA &
IORS.
ICOMMERCIA|CS(COMM)/ |[S B SALES]29-11-2025 INOT INOT FILED INOT INOT INOT FILED|P.E. 20|
IL 183/2024 ICORPORATT] IFILED IFILED [FILED 2-2026
ION VSM|
[URMIL
IGUPTA
[43 [SH.DEVENDER KUMAR JANGALA [NORTH- o6 ICivil ICS/COMM26[29-08-2019 [M/S SHIVAM IT|
WEST /2019 ISOLUTION
[PVT.LTD Vs
THE
IMANAGING
IDIRECTOR
[DELHI
frArrprens anr
ICS/COMM/3[28-04-2023 [M/S COOL HUB|
6/23 [LOGISTICS V¥




DISTRICT COURT CASE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGIS T NAME VS
ICS/COMM/1[13-03-2020 [ASHOK KR|
4/20 ISHARMA Vs
IPEB
[INDUSTRIES

ICS/COMM/3|06-08-2021 [S R RISING PVT|

5/21 LTD Vs APEX]
[BUILTECH PVT)
ILTD

ICS/COMMM [21-02-2022 [HD GALAXY Vs
118/22 IMASTER TILES

ICS/COMM/8|07-11-2022 [SAROJ
7/22 ICHAUDHARY

s ASHOK]
[KUMAR
ISHARMA

ICS/COMM/9[24-11-2022 [MANYA

2/22 [NTERNATION
JAL AND ANR Vs
ICHEM PHARM|
[INDUSTRIES
[[INDIA PVT]
[LTD. AND ANR.

ICS/COMM/1[23-02-2021 [CANARA BANK|
50/21 [ERSTWHILE
ISYNDICATE
[BANK \E|
JAMRITA

ICS/COMM/1[26-04-2019 [M/S

7/19 IR.S.POLYMERS
s M/S NEV
[PUNJAB AGRO|
ICO.AND ORS.

ICS/COMM/7}27-09-2022 [DELHIVERY
[72/22 [LTD. Vs ASPEN|
[DTAGNOSTICS
[PVT. LTD.

ICS/COMM/1[28-05-2019 [KARAMVIR V4
ka/19 [RADHA
[RAMAN
[ENTERPRISES

ICS/COMM/2[18-12-2020 [VOS

[70/20 [TECHNOLOGIE
IS (INDIA) PVT]|
ILTD. Vs
[PRAVEEN
[KUMAR
[KATIYAR

ICS/COMM/7}27-08-2022 [ABHISHEK

1/22 SARG Vs
[MOHD IMRAN

12-10-2022 [HVR SOLAR]

Ics/coMM/7 IPVT LTD V.

5/22 IQUIKPOWER
[NDUSTRIES
[[NDIA LLP

ICS/COMM/8|17-11-2022 |CANARA BANK|
78/22 Vs  M/S ROS|
[BRIGHT
[HOUSIERY

ICS/COMM/7[12-10-2022 [ARUN

9/22 JAGGARWALA

Vs SUMMEREX]
[HOME
JAPPLIANCES
INDIA PVT LTD




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGIS NAME VS
ICS/COMM/3[31-05-2024 [Lavneet Nirwar
I50/24 Packers And|

[Express  Carg;
Tovers Vs M
ellness Foods

ICS/COMM/1/08-01-2020 [M/S HIMGIR]|
20 [ENTERPRISES
P LTD Vs M/
[BALAJI
JELECTIRCALS

ICS/COMM/2|17-03-2021 |GURMIT

li5/21 ISINGH \E|
[RUDRA
ISENGUPTA
JAND ORS.

ICS/COMM/3/07-04-2020 [M/S DHEERAJ|
13/22 INARAYAN
JAGRAWAL HUF|
JIAND ANR V
IM/S SETH]|
SUNDER  LAL
JAIN
SLIADITRAL D
ICS/COMM/3/|06-08-2021 [S R RISING PVT|
85/21 LTD Vs APEX]
IBUILTECH PVT |
ILTD

ICS/COMM/6/22-08-2022 [MAHENDER
7/22 [PAL  MAGGON|
s BOSCH]

[ILIMITED

ICS/COMM/8J10-11-2022 [BOSCH LTD Vs
2/22 IMAHENDER
[PAL MAGGON

44 [SH. VINOD YADAV [NORTH- 205 (Civil ICS(Comm.)/ |05.04.25 JAbhay Jain Vs [04.11.25
IDISTRICT JUDGE,WEST 244/25 JAshiana  Ispat
((COMMERCIAL COURT) ILtd.
ICS(Comm.)/ |04.02.25 [Rachita Rajput] 21.11.25
00/25 S. Canar:
[Sabharwal

5 [SH. JAGDISH KUMAR,NORTH
IDISTRICT JUDGE,|
ICOMMERCIAL COURT

KW6SH. RAKESH KUMAR-II,NORTH

IDISTRICT JUDGH
((COMMERCIAL)
47 |SH. RAJ KUMAR, DISTRICT[SOUTH 1603 ICOMMERCIAICS COMM.,04.09.2025 [BANK OF01.11.20 [15.11.2025 15.11.2025 [NIL INIL INIL INIL
WUDGE (COMMERCIALWEST IL SUIT k80/2025 [[INDIA VS5
ICOURT-01 [RAJANT
[KUSHWAHA
1603 ICOMMERCIAICS COMM 06.04.2021 [M/S Dio3.11.20 [18.11.2025 18.11.2025 [NIL INIL INIL INIL
IL SUIT [143/2021 CEANIC 25
IDOLPHIN
JAPPARELS P
LTD VS M/
THE LEATHER]
O AND ANR
03 ICOMMERCIAICS COMM|03.09.2025 [CANARA BANK|03.11.20 [18.11.2025 18.11.2025 [NIL [NIL NIL NIL
IL SUIT k77/2025 S MONIKA 25




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM REGI NAME VS
1603 [COMMERCIAICS COMMJ27.02.2025 [UCO BANK VS03.11.20 [18.11.2025 18.11.2025 [NIL INIL INIL INIL
IL SUIT 7/2025 A K2
[ENTERPRISES
1603 ICOMMERCIAICS COMM.27.08.2025 [MOGLI  LABSj13.11.20 [09.12.2025 9.12.2025 [NIL [NIL INIL INIL
IL SUIT k51/2025 [[NDIA PVT LTDps5
S M/S ALLC
IMETAL AND|
[FACADE LLP
03 ICOMMERCIACS COMM]J08.09.2025 |M/S LAKSHITA|19.11.20 04.12.2025 4.12.2025 |[NIL INIL INIL INTL
IL SUIT 181/2025 [TRADING VS5
/S MEERA|
ISAMUH
[HOSPITALITY
ISERVICE PVT
[LTD
03 [COMMERCIA [EXECUTION|24.04.2024 [RAJINDER 18.11.20 |09.12.2025 109.12.2025 [NIL [NIL INIL INIL
IL ICOMM. [KUMAR VS5
[EXECUTION [68/2024 [RAM GOPAL
148|SH. BALWANT RAI BANSAL,| 1613 [Commercial [CS 29-05-2025 [DR MEDITECH|07.11.20 PE - 08/12/25}.. [ . |..
IDISTRICT JDUGE), [Suit COMM)/29 ISURGICAL ANDj25 l10/12/25
ICOMMERCIAL COURT-02 I7/2025 IDIAGNOSTICS DE - 15/12/2025,
INDIA PVT LTD| 16/12/2025
Vs ALPHA [Final Argument 06-
[[NVITRO 1-2025
IDIAGNOSTICS
lovr 1 0
613 ICommercial |CS 31-05-2025 [BANK OF26.11.20 [PE-12.01.2026  [. . | |
[Suit COMM)/30 [BARODA V25 IDE- 22.01.2026
7/25 [Kausalya Final rguments -
20.01.2026
l49 |[SH. GAUTAM MANAN,| 614 ICommercial [CS(COMM) [28.08.2024 [OM SONS04.11.20 |PE: 12.12.2025 ; DE:NIL INIL [NTL NIL INTL
IDISTRICT JUDGE,| [Suit k18/2024 IMARKETING |25 17.12.2025
ICOMMERCIAL COURT-03 /S NARGESH]
[KUMAR
614 Commercial |CS(COMM) [16.10.2024 [BAJRANG 04.11.20 [PE: 03.12.2025 ; DE:NIL INIL INIL INIL INIL
Suit I518/2024 TRANSPORT  [25 10.12.2025
s. LOGICBOX]
[[NDIA PVT LTD|
614 ICommercial |[CS(COMM) [03.06.2024 [Ravi And Singhjo6.11.20 [PE: 18.12.2025; DE:NIL INIL INIL INIL INIL
Suit [290/2024 “ommunication [25 23.12.2025
s. M/s Krishn
[[ndustries
614 ICommercial |[CS(COMM) [06.12.2024 [Om Prakash Vs)o7.11.20 |PE: 12.01.2026 ; DE:NIL INIL [NIL INIL INIL
[Suit 1618/2024 IS K Electricals |25 20.01.2026
614 ICommercial |CS(COMM) [10.12.2024 amta  Guptajlo.11.20 [PE: 05.01.2026 ; DE:NIL INIL [NIL INIL INIL
Suit 33/2024 s. Royal Bluees 12.01.2026
ICity Developers|
IPvt Ltd10
614 [Commercial |CS(COMM) [03.12.2024 [AMOD KUMARo0.11.20 [PE: 17.12.2025 INIL INIL INIL INIL INIL
[Suit 1606/2024 [YADAV Vsf25
[PINAKA
ICONSTRUCTIO
IN PVT LTD
614 [Commercial |[CS(COMM) [02.07.2025 [Bank Off10.11.20 |PE:15.01.2026 ; DE:NIL INIL INIL INIL INIL
[Suit 344/2025 Taharashtra Vsf25 [22.01.2026
ISajid
614 [Commercial |CS(COMM) [18.01.2020 [SING N SMILEji2.11.20 [PE:28.11.2025 ; DE:NIL INTL [NIL INTL [NTL
[Suit 4/2024 [PVT LTD Vsles 06.01.2026
[BIRD
ICLOTHING
JAND ORS




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGI T NAME
614 Commercial |CS(COMM) [07.02.2023 [RAGHAV 17.11.202[PE: 09.01.2026 ; DE:NIL INIL INIL INIL INIL
ISuit [77/2023 JADITYA CHITSl; [16.01.2026
[PVT LTD Vs. N|
[K TRIPATHI

614 ICommercial |[CS(COMM) [12.11.2024 |UPGRID 17.11.202[PE: 14.01.2026 ; DE:NIL INIL [NIL [NIL NIL
Suit 573/2024 ISOLUTION 5 24.01.2026
[PRIVATE
[LIMITED Vs
ISAKSHI
[BATTERIES
ISPARE PARTS

14 ICommercial |CS(COMM) [21.05.2025 [CS (COMM)20.11.20 [PE: 11.12.2025 ; DE:NIL INIL [NTL [NIL [NIL
[Suit [254/2025 I254/25 Renul2s 08.01.2026
|SharmaVs. Care|
[Health
[[nsurance Ltd

614 [Commercial |[CS(COMM) [24.05.2025 [Bank Of Barodal26.11.20 [PE: 06.01.2026 ; DE:[NIL INIL [NIL INIL INIL
ISuit 1267/2025 s. Ravi Kumar [25 13.01.2026

l50 [SH. RAKESH PANDIT,SOUTH 509 ICS(COMM) [152/2025 26.03.2025 [INEXT 10.11.20 |02.12.2025 16.12.2025 | - F
IDISTRICT JUDGE,WEST LOGISTICS 25
ICOMMERCIAL COURT-04 JAND SUPPLY]
ICHAIN PVT|
LTD Vs MIL
'VERSEAS
[EXPORT __PVT
1509 ICS(COMM) [32/2025 18.01.2025 [RISHI RAMAN]|17.11.202(09.12.2025 9.12.2025
ISINGH Vs5
IDEEPAK
ICHANDWANTI

509 ICS(COMM) |596/2024  [27.11.2024 [Punjab National19.11.20 |04.12.2025 19.12.2025
[Bank V25
[RAJBALA

509 ICS(COMM) [18/2025 13.01.2025 [M/S KAVYA[20.11.20 [04.12.2025 8.01.2026/|
[ENTERPRISES |25
/s M/S SVR
JAUTO
[NDUSTRIES

509 ICS(COMM)  |p7/2025 16.01.2025 [Affibay V§24.11.20 [19.01.2026 19.01.2026 | _
JAdmonz 25
IMonzdav private|
imited
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